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GOVERNMENT OF ASSAM

ORDERS BY THE GOVERNOR

ASSAM LEGISLATIVE ASSEMBLY SECRETARIAT

NOTIFICATION

The 30th January, 2019

No. LLE05/2019/15.- The following Bill introduced before the House on

30th January, 2019 together with the Statement of Objects and Reasons are to be published

under Rule 71 of the Rules of Procedure and Conduct of Business in Assam Legislative

Assembly for General information.
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 THE ASSAM LEGISLATIVE ASSEMBLY MEMBERS'

SALARIES, ALLOWANCES, AMENITIES AND PENSIONS

(AMENDMENT) BILL, 2019

A

BILL
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.

CHANDRA MOHAN PATOWARY,

Minister, In-charge.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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